
357 atters Uncle?' AGRAHAYANA 12, 1903 (SAKA) 

ings are also f reported, So far 
avai~able. reports indicate t~t p~st~re 
lands are still covered under thick 
layed of snow, and live-stocks' ate dy..; 
ing due to starvation. If timely sup-
ply by air-dropping of foodstuffs .for 
the inhabitants, and fodder and con-
centrates for the llvestock are not made 
early, apprehensions are ,that besides 
miseries to the inhabitants, most of the 
livestock may perish within a couple 
of days. 

I urge upon the Government to im-
mediately air-drop rations and medical 
aid for the entrapped inhabitants and 

-tooder and concentrates for livestock, 
necessary for their survival. 

(viii) NEED TO OPEN AN OFFICE OF 
SHIPPING CORPORATION OF INDIA AT 
MADRAS. 

bR. VASANT KUMAR PANDIT 
(Rajgarh): The Shipping Corpora-
tion of India was establisned in 1961. 
The main aim of the Government was 
to help, de"elop and channelize the 
export-import business, . shippin~ op-
portonities and passenger services 
from various ports of India, During 
the course of the last 20 years, the 
SCI has i,nvested ovef Rs. 1,000 crores 
in expanding their activity c..nd 
services throughout the major ports 
of India. The SCI has drawn up 
an ambitious programme has drawn 
up an ambitious programme fOr 
further expansion and development 
in all the port services. A s4m of 
Rs. 800 crores will be spent during the 
coining ' 3-4 years. Presently, SCI is 
one of the biggest shipping companies 
in the wqrld. 

At any given hme, about half the 
number of ships at the . MadraS port 
belong to SCI. The Corporation runs 
a highly lucrative passenger services 
trom Madras to Singapore, to Port 
'sa:lair, to Japan,' to East and , West 
Africa, and various cargo ships from 

; and to Madras port. It passes one's 
compreli~nsiOn why the SCI has never 
bothered to open its own office in Mad-
ras. The entire business has been 

given to a private company, whkh 
makes enormous prOfits at the cost of 
SCI. Th SCI has long been toying 
with an idea of opening its own offic~ 
in Madras. 

'All the shippitng busines , including 
passenger services is run tl1rouih 
Messrs, K.P.V. Shaikh Mohammad 
Rowther Pvt. Ltd. Actually Messrs. 
K.P.V.S. has been' doing monopoly 
business , with SCI. In ' addition to 
their COIPmis,sion arrangements, th~y 
are also dOing ' agency, stevedoring, 
clearing forwarding. contracts, chip-
ping, painting and ship chandlier w.ork 
\\:'ith SCI through benami firms. Due 
to this monopoly, lot of complaints 
and harassments have been ex-
perienced by traders, exporters. im-
porters and even passengers. 

, , 

May I, therefore, request the Gov-
ernment to establish an SCI office p.t 
Madras, the prestigious port of India 
in the South? The SCI has even' open-
ed , their own , offices in -foreign coun-
tries, whife only at Madras they have 
given thei r business on agency basis. 
In view of the' fast expansion of SCI 
business in Madras, it is but wise and 
proper tnat SCI must operate on their 
own, without aliowing individual mo-
nopoly to make prOfits and get all 
ot~er benefits. I hope Government 
would announce their decision On the 
above importanf matter, in public in-
terest, and to keep up the prestige ot 
the SCI. 

(ix ) WORKING OF THE KHADI AND 
V ~LLAGE INDUSTRIES COMMISSION, , 
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(v) SUPPLY OF INFERIOR QUALITY 
• BLANKETS FOR THE USE OF ARMY, BOR-
DER SECURITY FORCE ETC. 

SHRr RATANSINH RAJDA (Born-
Oay South): The Governmeot of India 
is presently buying blankets for the 
us . of Army, Border Security Force 
H.ome Guard, Police etc., from variou~ 
manufacturers ba'soo in Panipat, the 

~ blankets for our security forces should 
be purchased in a way which would 
eosure that the quality of the blankets 
is as per specification and that the gov-
emm nt is not duped with regard to 
tbe quality and the price Qf these 
b~kets. 

It is said that on the average about 
1.5 million blankets are purchased 
every year by the government :trom 
the above stated ma~ufacturers for the 
last two to three years. Government 
hav laid down new speciftcations 
stating that the wool used in these 
blankets should be of 40 S micrOn. 
Previously when the quality of woo) 
was not specified these blankets used 
to be supplied by the suppliers at the 
rate of Rs. 70 per piece. ' With the 
change in specifica.tion o:t wool the 
prices of these blankets have now 
touch d between Rs. 100 and ' ;E:fs. 115 
per ' blank t. Thus' the governm~nt · is 
paying about Rs. 48 .per b~a.n.ket Il)ore 
in the purchase of these blankets which 
in term~ of money amounts to a sum 
ot Ri. 5 to () crores per annum. . 

It has come to light that the blankets 
• whi-ch ar prod uced. and supplied . to~ 

day are trom the old type of wool 
whicli is of much Coarser micron whica 
means that the . blankets 'o:t inferior 
quality are supplied while the samples 
that are shown are made from 40 S 
micron wool. There is a g,reat d~ff~ 

r r ce between the . sampl s that are 
shown,-tested ·and found to be in . order 
than tlle actual blankets sURPlied. In 
this way the centrai exchequEtt is' be-

ing duped to the tune of several ero 
of rupees per annum. 

It is highly essential to institufe an 
inquiry at the hands 01 some compe-
tent agency which should investigate 
and eee' the samples of wool yard and 
blankets from. the suppliers/manufac-
turer /:tactories. Samples should also 
be drawn from actual supplies, if any, 
lying at the depot or in the :torward 
area canteens. This sh'ould be sent 
for checking in independent. laborato.. 
des like that of wool Research Associa .. 
tion of Bombay, Samir Bombay· aIid 
General superintendent'~ Co., of Bom 
bay. Samples should also, be sent to 
the Textile Commissioner's' office for 
imrestigation. It appears that in order 
to keep genuine and large scale manu-
facturers out of bounds these manufac~ 
turers who' have b~come vested inte.. 
rests quote such low prices that genu-
ine .manufacturers cannot get . into tbi 
business. The iInference easily could 
be drawn is that they afford to quot 
low prices b cause inferior ' a.nd , low 
quality 001 is util.jsed by th~m whi~h 
is other than the specification in -collu-
si on wi th inspecting agenCies. 

In the larger interest" of the country 
some methods Should be devised so 
ihat no rejected blankets are again re-
tendered for acceptance by the sup-
pliers and all those manufacturers uch 
as Shoddy Wool Industries who su~ 
plied blankets by workin~ their . :tacto.. 
ries day and night during the Indo-Pak 
and Indo-China war shOuld also be ' 
asked to come. forward to supply the 
blankets to the government. The Shod-
dy WOol Industry in the country 
ploys about 50,OeO people and is ct>n-
sidered to be a small scale i~dus~ry i~ 
which women folk especially -from tne 
bakward da se are earning their 
bread through the sweat of their 
brow. This aspect should also be taken 
into consid ration by the Government 
and after taking a com~rehensive view .. 
point the Gov~rnqlent .should remQve 
the vested interests who formed car-
t Is and 'ar monopolists. It is high 
time that the Government should ap-
ply their minds keeping in view all tbe 
above construtive suggestions, . 


